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IMPORT OF TRACTORS AND POWER TILLERS

*14. Surr M. C. SHAH: Will| the
Minister of Foop aND  AGRICULTURE
be pleased to state the details af the
programme for import of tractors and
power tillers during the current| year
and the next year?

Tue MINISTER or FOOD anp|AG-
RICULTURE (Surt C. SuBRAMA-
NIAM): Arrangements have been
made for import of 2303 tra‘ictors
from U.S.S.R. Poland, and Czracho—
slovakia and 412 power tillers |from
Japan during the current year| For
the next vear, arrangements |have
been made for import of 1500 tractors

from U.S.S.R. and 546 power tillers
from Japan.
FoobpGrains 1MPORTED FrRom U.S.A-
|
|
*15. Surr J. C. CHATTERJI:| Will

the Minister of Foop anNp AGRICUL-
TURE be pleased to state:

(a) what i3 the quantity of |foed-
grains received so far in the current
year according to P. L. 480 gree-
ment with the United States ofJAme-
rica;

(b) what is the total value ¢f the
foodgrains; and
(c) how much of this has | gone

waste in transit or in godowns?

" Tue MINISTER or FOOD anp AG-
RICULTURE (SHr! C. SUBRAMANIAM) :
(a) ang (b) The quantity of| food-

grains received against P. L, 480
during the period 1st January| 1964
to 31st October 1964 was 43-0] lakh

metric tons valued at Rs. 182'02 cro-
res approximately (C&F).

(¢) The information ig being col-
lJetced and will be laid on the| Table
.0of the House.
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+t[EscAPE oF MR. DANIEL WALCOTT

*16. Surt RAM SAHAI. Will the
Minister of Crvi. AviaTION be pleas~
ed to state what action has been
taken by Government against the two
officers found guilty according o the
report submitted by Shri L. C. Jain
who enquireq into the escape of Mr.
Daniel Walcott from Delhi?]
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{{Tee MINISTER or CIVIL AVIA-
TION (Surt N. XanunNco): 'The
officers have been asked to explain
their conduct and also to show cause
why disciplinary action should not be
taken against them.] )

PAYMENT TO THE RIvERs StEAM NaAvVI-
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*17. Surr BHUPESH
Will the Minister of TRANSPORT
pleased to state:

+[ ] English translation,



